
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALA ND, MIZORAM AND ARUNACHAL PRADESH)

NO. HC. VII-64/2000(Pt.)/7857lA

From

To,

Shri Saptarshi Garg,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti, Bijay Lashmi Boruah,
Principal Judge, Family Court-lI,
Kamrup (M), Guwahati.

Dated Guwahati the

11"

l1 August,2023.

Sub: Casua! leave.

Ref:- Memo No. FCK.Slt2lpJl2g7l2O23 dtd.16.08.2023.

Madam,

with reference to the above, I am directed to inform you that your prayer for
casua! leave on 19.08.2023, alongwith sation leave permission, with the official
vehicle, at own cost, from the morning of 1g.0g.2023 tilr the morning of 2r.0g.2023,
has been granted. Further, the principar Judge, Family court-I, Kamrup(M), Guwahati and in his
absence the Principal Judge, Family court-Ill, Kamrup (M), Guwahati would remain in charge of
your Court and office.

Yours faithfully,

sLr-
JT. REGTSTRAR (VTGTLANCE)

Me o NO. C.VII-6412000(Pt.)t7 58-785 0/A. d ted t7-ot^ 77
Copy to:

1 The Principal Judge, Famity Court-I, Kamrup(M), Guwahati.

The Principal Judge, Family Court-III, Kamrup(M), Guwahati.

The Project Manager, Gauhati High Court.
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